HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN,
CHANDIGARH, ON MONDAY, THE 14""MARCH, 2022 AT 02.00 P.M.

L. QUESTIONS.

Questions entered in the separate list to be asked and answers given.

II. CALLING ATTENTION NOTICE.

Adjournment Motion No. 1 converted into Calling Attention Notice No. 41  regarding
illegal mining in District Bhiwani given by:-
(i) Shri Bharat Bhushan Batra, MLA
(ii) Shri Aftab Ahmed, MLA
(iii) Smt. Geeta Bhukkal, MLA
(iv) Shri Surender Panwar, MLA
(v) Shri Jagbir Singh Malik, MLA
(vi) Shri Bishan Lal, MLA
(vii) Smt. Renu Bala, MLA

Calling  Attention  Notice Nos. 31 (Smt. Kiran  Choudhry, MLA),
44 (Shri Neeraj Sharma, MLA) 45 (Shri Abhay Singh Chautala, MLA) on the similar
subject clubbed with Calling Attention Notice No. 41. The Hon’ble Members may also
raise supplementary at the time of discussion on the Calling Attention Notice No. 41.

I11. BUDGET FOR THE YEAR 2022-2023.

GENERAL DISCUSSION on the Budget Estimates for the year 2022-2023.

IV. PRESENTATION OF REPORT OF THE ASSEMBLY COMMITTEE.

THE CHAIRPERSON OF to present the Forty Ninth Report of the Committee on
THE COMMITTEE ON Subordinate Legislation for the year 2021-2022.
SUBORDINATE

LEGISLATION

Vs LEGISLATIVE BUSINESS.

(Bills to be introduced)

I. The Haryana Laws (Special A MINISTER to introduce the Haryana Laws (Special
Provisions) Amendment Bill, Provisions) Amendment Bill:
2022

2. The Haryana Repealing Bill, A MINISTER  to introduce the Haryana Repealing Bill:
2022

3. The Haryana Fire and Emergency A MINISTER  to introduce the Haryana Fire and Emergency
Services Bill, 2022 Services Bill:

4. The Haryana Municipal A MINISTER to introduce the Haryana  Municipal
(Amendment) Bill, 2022 (Amendment) Bill:



5. The Haryana Municipal

Corporation (Amendment) Bill,

2022
6. The Haryana Co-operative
Societies (Amendment) Bill,

2022

7. The Haryana Kisan Kalyan

Pradhikaran (Amendment) Bill,

2022

CHANDIGARH:
THE 11™ MARCH, 2022.
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A MINISTER

A MINISTER

A MINISTER

to introduce the Haryana Municipal Corporation
(Amendment) Bill:

to introduce the Haryana Co-operative Societies
(Amendment) Bill;

to introduce the Haryana Kisan Kalyan
Pradhikaran (Amendment) Bill:

RAJENDER KUMAR NANDAL,
SECRETARY.
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